Annexure — 5B
Name of the Corporate Debtor: BROAD HOMES PRIVATE LIMITED
Date of commencement of CIRP: 16.01.2025
List of operational creditors (Government dues) as on 07.04.2025

(Amount in%)
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Govt. of India,
Mlmstry of Operation
Finance, New
Department of |Delhi al Debt-
p N.A 27.01.2025] 1525749828 1525749828]as per 0 0|NO 0 0 0 0 0
Revenue Northern
. Demand
through Asstt  |Region .
.. Notice
Commissioner
of Income Tax
Place Delhi sd/-
Date 07.04.2025 Pawan Kumar Goyal

Insolvency Resolution Professional of BROAD HOMES Pvt. Ltd

Com.

Address OFF : 304 D R CHMABER, 12/56, D B GUPTA ROAD, KAROL BAGH , NEW DELHI-5
Email : cirp.broad@gmail.com

Reg.

Details Reg No. IBBI/IPA-001/1P-P00875/2017-18/11473
Email : ca.pawangoyal@gmail.com



